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 CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BANGALORE

ORIGINAL APPLICATION NO.170/00746/2018 

DATED THIS THE 7TH DAY OF MARCH 2019

      HON'BLE DR. K.B. SURESH,MEMBER(J)

      HON'BLE  SHRI  CV.SANKAR  MEMBER (A)

Harshwardan Ramesh Joglekar,
S/o  Vittoba Joglekar,
Age 25 years,
Residing at Near Beach Road,
Mudaga PO, Karwar, 
Uttara Kannada-  ..... Applicant

(By  Shri BS.Venkatesh Kumar...Advocate)
V/s.

1.Union of India represented by
Secretary to Government,
Ministry of Defence, 
DHQ PO, New Delhi – 110 011.

2.The Flag Officer Commanding 
in Chief, (For CCPO),
Head Quarters,
Western Naval Command,
Ballad Pier, Near Tiger Gate,
Naval Dockyard,
Mumbai-400 001. 

3. Flag Officer 
Karwar Naval Area,
Indian Navy,Karwar-581 308. ....Respondents

          (By K.Dilip Kumar...  ACGSC)
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ORDER (ORAL)

HON’BLE DR. K.B. SURESH,   MEMBER (J):

1. Heard.   This  matter  is  in  a  very   small  compass.

Apparently,   one  notification  was  made  in  September  2014.    The

applicant completed the qualification in October 2014 i.e., after a few

days after the notification.  But, still even at that point, they were in the

process of completing the process and not yet completed.  There are

even now vacancies  available.   There is  no harm in  applicant  also

being considered for that post , of course according to the qualification

and  eligibility.   Therefore,  we  will   remit  the  matter  back  to  the

respondents and direct them to consider the  eligibility and suitability of

the  applicant  to  that  post  and  if  he  is  found  suitable  can  give

appointment to him within next 2 months.

2. OA is allowed to the limited extent.  No order as to costs.

    (CV.SANKAR)         (DR. K.B. SURESH)
     MEMBER (A)                          MEMBER (J)

bk
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Annexures referred to by the applicant in OA No.746/2018

Annexure A1: Copy of SSLC certificate 

Annexure A2: Copy of  National Trade   certificate

Annexure A3:  Copy of  National Apprenticeship   certificate

Annexure A4: Copy of Employment notification  dated 16-22.8.2014 

Annexure A5: Copy of admission ticket 

Annexure A6: Copy of  candidates short listed for interview for the post
of Electrical Fitter

Annexure A7: Copy of Notice showing exam results for  various posts
including that of Electrical Fitter

...

bk.


